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• 	 CENTRAL ADMINISTRATIVE TRIBUNAL 
• 	 ERNAKULAM BENCH 

O.A. 302/97 

THURSDAY, THIS THE 27TH DAY OF FEBRUARY, 1997. 

CORAM: 

HON'BLE MR. A. V. HARIDASAN, VICE CHAIRMAN 

HON'BLE MR. P.V. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

T.S. Govinda Warner 
Staff No. 10970 
Sub Divisional Engineer Administration (Retired) 
Office of the Director M ainte n a nce 
Southern Telecom Sub Region, 
Ernakulam, Kochi-682 016 

M.A. Jose, 
Sub Divisional Engineer (WHF) 
Microwave Station 
Pala-686 575 

.3.. 	N.N. Bhagaval Das 
Sub Divisional Engineer, 
PCM Maintenance, 
New Telephone Exchange, 
Irinjalakuda-680 121 

• 4. 	A. Shamsudeen 
Sub Divisional Engineer, 
Karunagappally. 

K.G. Raveendran 
Staff No. 10984 
Sub Divisional Engineer. 
Construction & PCM 
E 10 B Exchange, Kottayam. 

K.D. Radharamanan Nair 
Staff No. 11043 
Sub Divisional Engineer Phones (Groups) 
Uzhavoor P.O., Kottayam. 

K. Surendra Mohan 
Public Relations Officer, 
Office of the Telecom Divisional Manager, 
Paighat. 

, 	E. Kunhirama Warier, 
Sub Divisional Engineer (Training) 
Secondary Switching Area Telecom Training Centre, 
Palakkad-678 013 

V.O. Suresh Babu 
Sub Divisional Engineer, 
OF Equipment Division 
Rajaram Building 	 ' 

• 	Chakkorath Kulam 
Kozhikode-673 006. 	 . . Applicants 

By Advocate Mr. Sasidharan Chempazhanthiyil 
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Vs. 

1., 	Chief General Manager, Telecom 
Ker ala Circle, 
Thiruvananthapuram. 

Director General 
Telecom Department (Chairman, Telecom Commission) 
New Delhi. 

Union of India represented by Secretary, 
Ministry of Cornmunication, 
New Delhi. 	 . . Respondents 

The application having been heard on 27.2.97, the Tribunal 
on the same day delivered the following: 

ORD ER 

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN 

The learned counsel for applicants seeks freedom to 

withdraw the application with liberty to seek implementation of the 

orders of the Tribunal in 0 A. 678/91 in accordance with law. 

Reserving such liberty, the application 1 s dismissed as withdrawn. 

No costs. 

Dated the 27th February, 1997. 

P. V. VENKATAKRISHNAN 
	

A.V. HARID AN 
ADMINISTRATIVE MEMBER 

	
VICE CHAIRMAN 
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